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!lbri C. M. PoonBcha: The question 
is intermingled with that of neces-
sary resources for us tQ put on the 
road as many number of buses as are 
needed for the various heavy density 
routes. There are some sector3 which 
are known to be heavy-density 
routes where they do not have enough 
number of buses plying at the 
moment. Another point is that this 
type of waiting at bus-stops is not 
throughout the day; it is only at cer-
tain peak hours and during such 
peak hours there would be a little 
amount of waiting at the bus-stops to 
get buses; otherwise, the arrange-
ments that are now available in all 
the States generally speaking and in 
Delhi, particularly, are fairly ade-
quate enough, though attempts are 
being made to increase the number 
of buses and provide additional capa-
city. 

Dr. L. M. Singhvi: My question is 
whether an effort is being made to 
see that scientific ,management of 
buses, their frequency and their 
punctuality or the lack of it, is 
studied in order that both in the 
Capital and in the other parts of the 
country, people would not waste as 
much time at the bus-stops as they 
do at present. 

Shrl C. M. Poonacha: This import-
ant matter is engaging the continu-
ous attention of the authorities con-
cerned. It is a very important matter 
and it is being given due 'attention 
continuously, 
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The Minister of State in the Minis-

try of Transport, Aviation, Shipping 
and Tourism (Shrl C. M. Poona.ha): 

A statement is laid on the Table of 
the Sabha. 

Statement 

(a) The major Ports have arganis-
ed Watch and Ward forces for look-
ing after Port property and cargo in 
the sheds and at the yards. This force 
is assisted ·by the Port Police force. 
The Watch and Ward force and the 
Police force are being strengthe>led 
from time to time according to' re-
quirements, 

Entry into the docks at major 
Ports is by a system of permits which 
is enforced strictly. The major Ports 
have also taken various other steps 
such as raising the perimeter walls. 
improvement of lighting within the 
docks and the yards etc. 

At Bombay Port a mobile squad 
for surprise check.s has been in ::>pera-
tion. The Bombay and Caiculta 
Ports have introduced a scheme for 
awards for the prevention of '!ilfer-
age etc. Anti-pilferage committees 
have been set up at Bombay, Calcutta 
and Madras Ports to review anti-pil-
ferage measures and devise addiHonul 
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remedial measures, wherever neces-
sary fram time to time. The Port au-
thorities review these measures cons-
tantly and are trying to remove loop-
holes. The position regarding loss by 
pilferage is improving but it i. a 
little premature to assess the results 
of the measures taken. 

(b) and (c). According to reports 
received from the Collectors of Cus-
toms, there have been a few cases of 
theft of goods kept in the custody of 
the customs at some major Ports. In 
these cases, the goods were pilfered 
either because they were kept in ver-
andahs owing to non-availability of 
spaCe in the warehouses or because 
the warehouses taken on rent did not 
have adequate security arrangem~nts. 
The situation has since been reme-
died. 
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Sbri C. M. Poonaclta: The pilferage 
is on the. decrease. Arrangements to 
control and regulate the alIairs at the 
port and to prevent pilferage are 
being continuously adopted and the 
number of cases is on thp decline. 
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-Shri C. M. Poonacba: There have 

been some instances where pilferage 
has taken place under .the Customs 
cusLody also. The matters have been 
looked into and necessary steps have 
been taken to prevent such pilferage. 

Shri S. C. Samanta: Is it not a fact 
that the members of the Watch and 
Ward organisation are many times 
in collusion with the thieves, and if 
so, what check has been put on them 
so that they may not collude with 
the thieves? 

Shri C. M. Poonacba: It has come 
to our notice tha t there are certain 
instances where the members ot the 
Watch and Ward organisation them-
selves are -in ·a way re'Sponsible for 
certain pilferages taking place. Apart 
tram the Watch and Ward we have 
the police force also present, and 
further. the strength of the police 
force is .also being increased to meet 
such situations and to control the 
safety and to ensure the safeguard-
ing of valuable material. at the ports. 
We are taking necessary action in 
this regard. 
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Tbe Minister of Transport, Aviation, 
Sbipplng and Tourism (Shri Sanjiva 
Reddy): I should like to state that 
most of the amounts has been reco-
vered. My hon. friend is not aware 
of the fact that quite a lot of it has 
been recovered. 
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Shrl C. M. POODacha: I have the 

information about the number of 
persons who were arrested in this 
regard. The total number of per-
80n. arrested in all the major port. 
during the year was 2,160 of whom 
about 1,367 have been convicted. I 
do not have the break-up of the 
people who were working in the port 
and the people who were from out. 
oide. 
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Shrl c. M. Poonacha: I shall try to 

collect the figure and furnish it to 
the House. 

Shrl IndraJlt Gupta: Con.iderin. 
the fact that the value of goocb 
which are .tolen from the Calcutta 
port every year runs into lakhs of 
rupees and is increasing every year. 
has any inquiry been made to .... 
whether this is a case of only small 
pilferages done by employees or 
whether there are any big people 
,bhind it who have got resources at 
their disposal like trucks and their 
own private godowns and so on? 
Goods worth lakh. of rupees have 
been stolen from there. 

Shrl C. M. Poonaeha: Pilferage i8 
committed nOw and then by all sarti 
of people who go round the ports at 
various times. Now nec~ssa.ry pre-
.cautions have been taken. There is no 
such thing ns an organised gang with 
all this modern equipment commit· 
ting large-scale theft (Interruption!). 

Mr. Speaker: I have already ,aid 
that there is 80 much noise that It II 
not possible to follow the procoodingo. 
Is this going to be the pattern for the 
whole month? 

Papers to be laid on the Table. 

WRITI'EN ANSWERS TO 
QUESTONS 

Second Bridge on HoolI"hIy 

·6. Shrlmatl ReDua Ray: mll the 
Minister of Transport, Aviation, ShIp-
Ping and Tourism be pleased to state: 

(a) whether it I. a '"et that the 
scheme for the propo.ed .econd bridge 
over the River Hooghly at PrinceI' 
Ghat, Calcutta ha. not been included 
in the draIt Fourth Plan: and 

(b) if so. the reasons therefor? 

The Minister of Transport, Aviation, 
Shipping aDd Tourl'IID (Sbrl S,anJlva 
Reddy): (a) No, Sir. During recent 




